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Electronics· Laboratory haa come to 
India through the Uni.ed States Edu
cational Foundation In India. 

(c} NII. 
(d) The Professor has come to India 

for nine months. The scneme of his 
work ls-

(1) to survey the ,geolo11lcal ond 
bloloalcal features of the 
Western Part of the Bay of 
Be�al. 

(Ii) to do advanced teaching work 
In Oceanography, and 

(Ill) to train members of the staff 
of tire University In t.li, e 
methods of advanced lnvesh
fatlons. 

(e) Andhra University. The subject 
of Ocean01raphy waa Introduced . In 
the University In 1948 as a special 
subject in University Department of 
Atmospherics and Meteoroloay. 

(f) Such study will lead to an i n 
crease o r  knowtedee and the results or 
the survey would be very useful to 
the Indian Navy. The Government do 
not consider that this matter is such 
that trom the point of view of defence 
all scientific researcli In connection 
with It 1hould be barred. 

Dr Rama Rao: May I know, Sir. if 
the United States Naval Officer has 
any teaclilne experience in any Uni
versity? 

Sbrl II:. D. Malavlya: I think he has 
enough experience. because he Is the 
head of the Oceanography Branch of 
U.S.A. 

Dr. R.aala Rao: As. a naval officer. 
has he had any experience in any 
University• 

Shrl K. D. Mala•ba: 
aware ot It. 

am not 

Sbrt B. S, !Wl!rtb7; How many 
students who have obtained degrees in 
the Andhra University In Oceano
graph;v. have been .sent to foreign 
countries for further tralnlns? 

Sbrl K. D. Malavl:,a: I have no in· formation. 
Shrl V. P. Nayar: May 1 know what 

is the period or service of this officer 
in the United States Navy? May I also 
know what steps the Government take 
to prevent such officers who come to 
India for doing sclentlftc work, from 
using Information which they gather 
here. a11alnst the Interest, of India? 

Shrl II:. D. Malavlya: We have said 
that we cannot bar the studies In 
oceano1raphy or any .of these sclent'es. 
bP.cnuse of just a doubt that somebod,· 

would take away Information from 
here. 

Sbrt V. P. Nayar: That Is not the 
answer to my question. My question 
was .. . 

Tbe l'rlme Minuter (Sbrl Jawahar
lal Nebru): May I say a word, Sir? 
The only answer that can be liven Is 
that Government Is vlallant about 
that. 8ut Government, keepln1 that 
vi conslder11tlon. does not want sclentl. 
ftc work to suffer. If they have any 
doubt about anything belne done 
whkh Is contrary to national Interests. 
well. they Intervene. 

Shrl V. P. Nayar: TFiat la an answer 
only to the latter part of my question. 
The first part of my question WBI thll. 
Has the Government any .Information 
about the period tor which this officer 
has been working In the United States 
Navy? 

Tbe Minister et EdacaUoll u4 
Natural Reso..n:es alld Sete1atlk Re
search (Maalaaa Auel): Nine months. 

Sbrl V. P. Nayar: I am not asking 
for details of his service In India. I 
want to know what period of service 
this officer had In the United States 
Navy? 

Shrt II:. D. Malavlya: We are not 
aware of It. 

Dr. Rama Rao: May I know whether 
the 1electlon of a major pert like 
Vlzagapatam has anythint to do with 
his selection? 

Sbrl &. D. Malnba: No, Sir. 

RU¥L BANKING ENQUIRY COMMITTU 

0911. Shrt S. C. Samaata: Will tbe 
Minister or Finaaoe be pleased to re

fer to the reply to starred question 
No. 3122 asked on the 14th April, 1951 
and state which of the recammenda
tlons of the Rural Ban.king Enquiry 
Committee have been Implemented 10 
far by the Central Government? 

Tlae Mbll*r of llefta• u4 •· 
peadlhlre (Sbrl Ty�): The actual 
implementation of most of the recom
mendations lies within the sphere oC 
action of the Reserve Bank of India 
ancl the St.ate Governments. The 
Government of India is concerned 
mainly with Initiating action and pro
viding guidance to the State Govern
ments as to the steps to be taken by 
them for implementing the recom
mendations. For the action JlO far 
taken in this direction. the attention 
of the Member is Invited to paragraphs 
37 to 52 of the 'Report of the Central 
Board of Directors of the Reserve 
Bank for the :,ear ended June 30, 

• 
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1952 pub!ished in the Gazette of India 
under Government of India's Notifica
tion dated the 30th August 11152. 

I n  addition. the Government of India 
has also Initiated action on the re
commendations pertalnine to 

(i) raising the existing limits in 
respect of drawlnes on treasu
ries and sub-treasuries, and 

·(il) the re-oreanisatlon of post 
office savin,s banks. 

Sbrt S. C. Samaata: In reply to a 
supplementar7 by Mr, A. C. Guha, It 
wu stated by the hon. Minister that 
opportunities will be 1iven to the 
Hoult! to discuss this Enquiry Com
mittee's Report. when decision will be 
taken by the Government. May I know 
whether the time is ripe for it or not? 

Sbrl TJact: We are just awaltlne 
one Important report of the Committee 
which was appointed to enquire Into 
the rural credit facUitles. An All· 
India Credit Survey is being held, and 
I think by the end of this month, they 
will be In a pasltion to eive us a com 
plete report. And If  a t  all Parliament 
likes to discuss this queatlon, hon. 
Members will be better informed when 
that report is also In their hands. So. 
after that report Is made. Government 
will have no objection to discussin� 
this question. 

Sbrl s: C. Sama11ta: May I know 
whether the rules ot banks relating to 
withdrawal, payment and deposits 
from various b9,nks have been relaxed 
to give facilities to rural people? 

Shrl TJact: We are tryln1 an experi
ment In Bombay accordlne to which 
Savin&s Banks are now honourlne 
cheques both for payment as ako for 
rt!eeiving deposits. 

Sbrl S. C. Samuta: Has the Com
munication Ministry been requested to 
open more post office savln1• banks? 

Sbrl TJacl: Yes. Sir. The7 are 
already openlne more banks, but tht::; 
experiment la under trial. And so lonJII 
as the results of theee experiments are 
not .available, It will not be possible 
to 11ve similar facllltles In the newly 
opened banks In rural areas. 

Slari S. C. Samuta: May I know 
how many state-sponsored qrlcu l 
tural banks have been established 
since the decision has been taken! ' 

Sbrl TJact: As wu recommended b>· 
the Committee. the Imperial Bank, in 
the first phase of Its ,xpanalon p� 
1ramme . a,reed to t,pen 30 new 
branches. And I believe they should 
have opened about half that number 
within these past two yean; that 

period commcn�ed from 1951. As the 
House Is aware. the Government luls 
already introduced a Bill amendin, 
the Reserve Bank Act, accordlnc to 
which facilities for some a,ricultural 
and Industrial operations will be per
mitted. such as the manufacture of 
semi..agrlcultural produce like butter, 
hullina ol rice, manufacture of gur 
etc. l.fp till now. these operations were 
not he:ped by any bank. Now from 
the Apex Co-operative Bank; of the 
States, they will be entitled to draw 
advances. 

Again. there Is another recommen
dation re1ardlne the term of advances. 
Up till now. these loans were sanc
tioned only for three months for com
mercilll operations, and 15 months on 
agricultural operations. Now that term 
also will be extended accordln1 to the 
Amendin1 8lll· which will come up 
before the lfouse. to five years. 

Shrl Mohluddln: One of the recom
!"endations of the Committee was that 
in order to give lncrea#d faclllties for 
bankln&, the Hyderabad State Bank 
may be appointed agents of�rve 
Bank. of India, for Hyderabad State. 
and 1f so, may I know whether any 
action has been taken so far on that 
recommendation? 

S�rl TJap: I have no specific Infor
mation on that point Just now rilhl 
In my hands. All State Government& 
were approached by the Centre for 
recogn�slng the Reserve Bank of India 
as their bankers. Most of tbe States 
had agreed to that. And the Reserve 
Bank la now taking over the respo·isl
blllt,. of bankln, in theae States. 

Sbrt IL ll. Buu: Arlalnc out of tbe 
hon. Minister's answer that It concerr,8 
the States. may I know whether this 
matter was discussed In t he reeent 
Finance Ministers' Conference. and If 
so. what was the eoneluslon? 

Sbrl TJlact: This matter could not 
be discussed at the recent Finance 
Min,'.1ter1' Conference. 

· Sbrl B. S. MurtllJ: Would the hon 
Minister tell us how many a1rlculturai 
banks have been eatabUahed In the 
State of Madras, after the decision has 
been taken by the Government? 

Sbrl TJqi: In fact, It ls not the 
Central Government that la openlnc 
these Banks. As I have already aald. 
we could only advise. The Reterve 
Bank has now taken up the pro1ramme, 
thdr offlcera are tourla, from State 
to State, advlaln1 the State Gov
mepta to open Apex Co-operative 
Banka throu&h whom the Reserve 
Bank r.an operate. 
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Mr. Deput7-8peaker: He wants to 
know the number of banks opened in 
tho, State or Madras, since this re
commendation was made. Has the 
hon. Minister rot any information!. 

Sbrl TYll&'i: I have not collected this 
information in connection with this 
question. 

COLOJOO Pl.AN 
0911. Shrl N.,,.P. Slaha: (a) Will tbe 

Minister of .. 1aaace be pleased to 
state what amount has been spent by 
India towards fulfilment or her ohli-
111tion as a Member or the Colombo 
Plan up tJII now? 

(b) Which countries have receiv· 
ed that amount and in what form! 

I c·) What assistance and in what 
form has India received from other 
countries as a Member of the Colombo 
Plan up till now? 

The Parliamentary Secretary lo the 
Mlnlsu,r of Finance <Shrl B. R. 
BhapO: (a) An amount of approxi 
mately Rs. 5 Jakhs has been spent so 
far towards the fulfilment of India's 
obligation as a member of the 
Colombo Plan. which envisa1es the 
provision of technical assistance of the 
value of Rs, I crore over a period of 
seven :v�ars from July 1950. 

(b) The countries to whom this 
technical Assistance has been provided 
are Burma, Ceylon. Indonesia, Malaya 
and Singapore, Nepal, Pakistan. Phillip. 
pines and Thailand. I would Invite 
attention to the statement laid on the 
Table of the House In reply to Starred 
Question No. 6:18 on 25th November. 
1952. 

(c) India has received both technical 
and financial assistance. The lnfonna
tlon regardlns technical aHiatance was 
contained in the statement referred to 
In reply to part (b) of the Question. 
As reeards financial aid a statement 
rivlnf the required information is 
laid on the Table of the House. [Se.e 
Appendlx V. annexure No. 33 ] 

Sllrl Ill. L. Dw1"41: May I know 
Sir. the number of experts who have 
arrived from various countries to India. 
and the countries from· which they 
have come In connecUon with this? 

Shrl B, � Bltapt: About 20 experu 
are worldn, In tbls country. Of them. 
3 are from l'f"ew Zealand, 1 from 
Australla and 18 from the United 
Kln1dom. 

8lu1 M. L. Dwl'fflll: May I know. 
Sir. wbat Is the nature of th" aHlst
a nce which lltdla has &1'1911 to other 
countrlea in l'Ormection. and also the 
details of the as1l1tance! 

Sbrl 8. R. Bharat: I think he wants 
the break-up of th� flsure of 5 lakha. 
I think the break-up Is as follows: 

' tralninf facilities l.fS.000; cost of 
three experts to Ceylon 14,000; contri
bution to the expenses of the Bureau, 
I mean under the Colombo Plan. 
Rs. 40.000; cost of the construction of 
the hostel of the Central Rice Research 
Institute for accommodatmg Inter
national students 2,32.000 and provi
sion for 5 fellowships and schOlarships, 
1.00.000. 

Sbrl Dabbl: May I kllQW, . Sir, 
whether under the Colombo Plan the 
financial aid that Is given is by way 
of loans or ,rants? 

Mr. Depat1-S�er: He wants to 
know whether the· ftnancial aid Is in 
the form of loans or ,rants. 

Shrt B. R .  Bbacat: The Financial 
assistance or the technical assistance? 
I think It is grants. not loans. 

Shrl N. P. 81.nha: May I know. Sir, 
if with India's becoming a member of 
the Colombo Plan the eftect ls that our 
Five-Year Plan will be converted Into 
a Six-Year Plan? 

llm �o �o � 
lfflm��t� q "11' 
� �� � � t ?  

'lfl' �o �o Wlfft : � �. �If ii; 
� lfg:  t :  

Hi1hway En1ineerln1, Medical. Public 
Health, Coal Mines. Technical Rr.learch. 
Agricultural and Allied subjects, Tele
phones and others. 

Sbrl Damoclara Meaoa: May I know. 
Sir. whether 11·1' help to Burma under 
the Colombo Plan la .over and above 
the loan already 1lven by the Govern
ment of India! 

Mr. Det,!at,,-Speaker: This has noth
inl to do with the loan. 

llim,�o It'!'• .... : q��

'mt � « � IT1f t. � � � 
� ;i; � � m ..:'t .ik � �  
� 1ft � q �� � " 
� If ? 

1ft lfto wn:o 1'lffl' : �, tf I 
Shrt B .  8. Munh1: May I know, Sir, 

wbat nature ot technical help haa 
been rendered to the Government of 
Burma and the expenditure on that 
and the officers sent! 




